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Order

One last opportunity is granted to the parties to conclude the settlement talks
and place the necessary documents on record, if any.

List again on 03.11.2016. ﬂﬂW )
(CHIEF JUSTICE M.M. KUMAR)
PRESIDENT
(S.K. MOHAPATRA)
MEMBER (T)
16.9.2016

(P.K. SUD)



